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BEFORE HON'BLE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE, BENCH PUNE
Appeal No. 43 of 2022 (WZ)

Balaji Tirupati Cinemas ... Appellant
Versus
MCGM and Others | ... Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO.2 -

MCGM 1S AS UNDER:

I, Anil Shrikrishna Puntambekar Age - 57 Years, Occupation-
Service working as Assistant Engineer with Brihanmumbai
Municipal Corporation; do hereby state on solemn affirmation on

behalf of Respondent No. 2 is as under:-

[ have made myself conversant with the facts of the case and am
able to depose on behalf of the Respondent No.2. | am filing this
affidavit in reply thereto.

1. The present appeal has been preferred under Section 16 read
.with Section 18 of the National Green Tribunal Act, 2010 with
the prayer to quash the order dated 12.09.2022 passed by the
Maharashtra Coastal Zone Management Authority which is
alleggd to have been passed in violation of the principles of
natural justice.

That the appellant submitted the application to seek

permission for erecting temporary set/shed for shooting at
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CTS No. 1496,1497 and 1498 of Village Erangal, Madh Marve
Road, Malad(W), Mumbai - 400061. Accordingly permission

m was granted permission after the payment of necessary
it f ¥ L

N \ charges for erection of temporary structure for film shooting
3G, H, Shiukda Y30

i@ ] purpose for the period 12.01.2021 to 12.07.2021 to appellant.

That the appellant requested for the renewal of permission
firstly for the period 13.10.2021 to 12.04.2022 and further it
was renewed on second time till 12.10.2022.

3. That the Maharashtra Coastal Zone Management Authority -
MCZMA in the meeting held on12th Sep, 2022; wherein the
application received from the appellant for further
extension/CRZ recommendation is rejected by the
Maharashtra Coastal Zone Management Authority - MCZMA
from CRZ point of view and directed this Respondent - MCGM
to take appropriate action in the matter.

4, That the appellant further failed to produce
NOC/Recommendation/clearance from the Maharashtra
Coastal Zone Management Authority - MCZMA for the renewal
of permission granted for erecting the temporary set/shed for
shooting. Hence this Respondent has issued a letter under no.
SAP/N/374/SR/AEBF Dated 26.8.2022, informing the
appellant to produce clearance from the MCZMA. Hereto
annexed and marked as Exhibit ‘A’ is the copy of Letter

SAP/N/374/SR/AEBF Dated 26.8.2022.
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5. However the appellant has challenged the said letter before
the Hon’ble Bombay High Court. The Hon’ble Bombay High
Court on 30/08/2022 has granted ad-interim reliefs to
appellant.

6. That the appellant further failed to  produce

NOC/Recommendation/clearance from the MCZMA for the

5;‘\‘1‘3‘ renewal of permission granted for erecting the temporary
set/shed for shooting. Hence this Respondent has issued
letter under no. ACPN/486/SR/AEBF Dated 13.10.2022,
informing the appellant to stop the shooting activity and

remove the temporary set/shed immediately. Hereto annexed

and marked as Exhibit 'B’ is the copy of Letter

ACPN/487 /SR/AEBF Dated 13.10.2022.

7. Since this Hon’ble Tribunal has accorded protection to the
appellant and the same is in force hence no action taken
against the appellant by this Respondent. Hereto annexed and
marked as Exhibit 'C’ is the copy Photograph of Set/Shed.

8. The Respondent submits that the present respondent will
abide by any directions of this Hon’ble Tribunal.
9. This Respondent craves leave to add, alter or amend the

aforesaid  averments as and when  necessary.

Date: 20/01/2023

Place: Mumbai Advocate fopRespondent No. 2
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VERIFICATION

I, Anil Shrikrishna Puntambekar Age - 57 Years, Occupation-Service
working as Assistant Engineer with Brihanmumbai Municipal
Corporation, do rhereby state on oath on behalf of Respondent No.2
that, the contents of this Affidavit in Reply are true and correct and

explained it to me in vernacular language and same is true and

correct to the best of my own knowledge and belief.

N
Hence, verified at Mumbai on 2.¢ Day of Jan, 2023.

ekt

Deponent

Identified & Explained By

} G. H. SHUKLA,
* NOTARY GREATER MUMBAI
Jagdamba Bhavan, Ground Flook
2 : O /;j Ganpatrao Kacam Marg, Lower Pasgh
Advocate espondent No.Z2 AN 202 MUMBAI 400013
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2] GPS Map Camera

Mumbai, Maharashtra, India
"™ D-15, Madh - Marve Rd, Bhati Gaon, Madh,

Mumbai, Maharashtra 400061, India

Lat 19.157207°

Long 72.785691°

10/10/22 10:50 AM GMT +05:30

", GPS Map Camera

Mumbai, Maharashtra, India
D-15, Madh - Marve Rd, Bhati Gaon, Madh,
Mumbai, Maharashtra 400061, India
Lat 19.157137°

- Long 72.785716°
10/10/22 10:49 AM GMT +05:30




BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL,
PUNE, AT PUNE

Appeal No. 43/2022 (WZ)

Balaji Tirupati Cinemas

.... Appellant -

V/s

MCZMA & Ors.
... Respondents

AFFIDAVIT-IN-REPLY ON BEHALF
OF RESPONDENT NO.2 i.e. MCGM

Dated ihi%@‘“’]anuary, 2023

Shri S.K. Sonawane & Ors.
Advocate tur Respondents

Legal Department, Municipal Corpn.
of Greater Mumbai, Mahapalika
Marg, Fort, Mumbai - 400 001.
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